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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.

No: CGPDTM-II017(11)/1/2020-CGPO/17

OFFICE ORDER

~'l1ff[(Tel):
II 022-24132735

~(Fax):
Qi 022-24123322

t-lft;r (Email):
egoffiee-mh@nie.in

~i1't1I~c(website):
www.ipindia.nie.in

Date: 02.05.2023

On the recommendation of the Departmental Promotion Committee and approval of
the Competent Authority, the following Assistant Controllers of Patents & Designs in the
Level 11 are promoted to the grade of Deputy Controller of Patents & Designs in the Level
12 in the pay matrix (Rs. 78,800 - 2,09,200) on regular basis with effect from the date of
assumption of charge of the post. They can opt for pay fixation in terms ofFR-22(I)(a)(I):

Sl. No Name of the Officer Current Place of posting
1 Dr. Umesh Chandra Pandey Kolkata
2 Shri M. Ravi Shankar Chennai
3 Shri Anam P. Srivastava Delhi
4 Shri Mamidi Buchi Babu Delhi
5 Smt. Bimi G.B. Delhi
6 Shri Ajay S. Thakur Mumbai
7 Shri Vijay 1'. Doye Mumbai
8 Smt. Anita]atav Delhi
9 Dr. Rachna Yadav Delhi
10 Shri Vijay Singh Delhi
11 Dr. Shankar Dayal Bhatnagar Delhi
12 Shri Ankur Agarwal Delhi
13 Smt. Reena Delhi
14 Shri Omvir Singh Kalkhanda Mumbai
15 S!J.riPiyush Garg Delhi
16 Shri M. Ram]awahar Chennai
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17 Shri Amit Soni Delhi
18 Dr. Arindam Chatterjee Kolkata
19 Dr. Santosh Kr Samantaray Kolkata
20 Shri Varaprasad Kukatla Chennai
21 Shri Kishor R. Kadbe Mumbai
22 Smt. Karthika R Chennai
23 Dr. Suhas R. Kulkarni Mumbai
24 Shri Sarfaraz-Ur-Rehman Delhi (on deputation)
25 Shri Manoj Madhavan Chennai
26 Shri R. Rajini Chennai
27 Smt. Sweta Rajkumar Delhi
28 Dr. Bhanumathi R. Chennai
29 Smt. Mahalakshmi B. Chennai
30 Dr. Rajendra Kumar Lohiya Delhi
31 Dr. Sunita Rani Delhi
32 Dr. Prithipal Singh Delhi
33 Shri Shriman Asthana Delhi
34 Shri A. Raja Chennai
35 Dr. Rohit Rathore Delhi
36 Dr. V. Parimalavarsini Chennai
37 Shri S. Udhaya Shanker Chennai
38 Shri Mangesh L. Mokashi Mumbai
39 Shri Neeraj Tayal Delhi
40 Smt. Rajni Bala Delhi
41 Smt. Subhra Banerjee Chennai
42 Smt. Chetashri Parate Mumbai
43 Smt. Kasthuri Mohan Chennai
44 Dr. Anand Pal Singh Mumbai
45 Dr. Sunil Kumar Gautam Delhi
46 Shri A. Ambigaapathy Chennai
47 Smt. Resmi C. Senan Chennai
48 Dr. Shyam Kumar Barik Kolkata
49 Smt. Monika Seth Delhi
50 Shri Susanta Das Delhi
51 Shri M. R. Manivasakam Chennai
52 Shri V. G. S. Ram Prasad Chennai
53 Smt. Rishu Bharati Delhi
54 Ms. R. Hemalatha Chennai
55 Smt. Arumbu B. Devasena Chennai
56 Shri Sukhdeep Singh Delhi

Page 2 of3



57
58
59

Shri C. Praveen Daniel
Smt. Lakshmi K. Y. Venkata
Shri Ajay Singh Meena

Chennai
Chennai
Delhi

,
Transfer on promotion shall be effected in a phase-wise manner due to administrative

exigency/requirement for smooth functioning of the IPOs. The transfer order on promotion
of Assistant Controllers of Patents & Designs in first Phase vide Office Order No.
CGPDTM-II017(11)/1/2020-CGPO/18 dated 02.05.2023 is enclosed herewith. The
Assistant Controllers whose names are not included in the said transfer order dated
02.05.2023 are hereby allowed to assume the charge as Deputy Controller of Patents &
Designs at their current place of posting with immediate effect.

Upon promotion, all the officers shall report to the respective Head of Offices of
their place of posting and shall continue to work in their respective groups/section until
further orders in respect of the organizational restructuring.

Shri Sarfaraz-Ur-Rehman, who is currently on deputation at NHAI for a period of 03
years, is hereby promoted to the post of Deputy Controller of Patents & Designs on
proforma promotion as per DoPT guidelines.

~~
(pr. r.) Un nat?p\~~

Controller General of Patents, Designs & Trade Marks

To:-
Concerned 0 fficers.

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, Trade Marks Registry, Ahmedabad.
3. Head of Office, RGNIIPM, Nagpur
4. Under Secretary to the Government of India, Ministry of Commerce & Industry,

DPIIT, Vanijya Bhavan, New Delhi - 110 011 with reference to Ministry's letter No.
F.No. 1'-24017 /49/2023-IPR-I dated 01.05.2023 - for information.

5. IT Division, Patent Office, Delhi - for uploading on official website.
6. Pay & Accounts Officer, PAO, PDTM, Mumbai.
7. Personal file of all above mentioned officers.
8. Hindi version follows.
9. Guard file.
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.

No: CGPDTM-II017(11)/1/2020-CGPO/18

OFFICE ORDER

~(Tel):
II 022-24132735

~(Fax):
gJ 022-24123322

~-Jt;r(Email):
cgoffice-mh@nic.in

Cl<i't1I~c(website):
www.ipindia.nic.in

Date: 02.05.2023

Pursuant to the issuance of Office Order No. CGPDTM-ll017(II)/1/2020-
CGPO/17 dated 02.05.2023 for promotion to the post of Deputy Controller of Patents &
Designs, the following Assistant Controllers of Patents & Designs are hereby transferred to
the location as mentioned against their names in the below given table with immediate
effect:

51.
Name of the Officer

Current Place of New Place of
No posting Posting
1 Dr. Umesh Chandra Pandey Kolkata Chennai
2 Shri M. Ravi Shankar Chennai Delhi
3 Shri Ajay S. Thakur Mumbai Ahmedabad
4 Dr. Rachna Yadav Delhi Kolkata
5 Shri Piyush Garg Delhi Kolkata
6 Dr. Arindam Chatterjee Kolkata Mumbai
7 Dr. Santosh Kr Samantaray Kolkata Chennai
8 Shri Varaprasad Kukatla Chennai Kolkata
9 Shri Kishor R. Kadbe Mumbai Delhi
10 Dr. Suhas R. Kulkarni Mumbai Delhi
11 ShriManoj~radhavan Chennai Delhi
12 Dr. Prithipal Singh Delhi Mumbai
13 Shri Shriman Asthana Delhi Chennai
14 Dr. V. Parimalavarsini Chennai Mumbai
15 Shri Mangesh L. Mokashi Mumbai Ahmedabad
16 Shri Neeraj Taya! Delhi Chennai
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17 Smt. Rajni Bala Delhi Kolkata
18 Smt. Chetashri Parate Mumbai Kolkata
19 Dr. Shyam Kumar Barik Kolkata Nagpur
20 Shri Susanta Das Delhi Chennai
21 Smt. Lakshmi K Y. Venkata Chennai Kolkata

The above mentioned Assistant Controllers of Patents & Designs shall be entitled for
transfer TA as per the Rules.

Upon transfer on promotion the above-named officers shall report to the respective
Head of Offices of their new place of posting and shall continue to work in their respective
groups/ section until further orders in respect of the organizational restructuring.

To:-
Concerned Officers.

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, Trade Marks Registry, Ahmedabad.
3. Head of Office, RGNIIPM, Nagpur
4. Under Secretary to the Government of India, Ministry of Commerce & Industry,

DPIIT, Vanijya Bhavan, New Delhi - 110 011 with reference to Ministry's letter No.
F.No. 1'-24017/49 /2023-IPR-I dated 01.05.2023 - for information.

5. IT Division, Patent Office, Delhi - for uploading on official website.
6. Pay & Accounts Officer, PAO, PDTM, Mumbai.
7. Personal file of all above mentioned officers.
8. Hindi version follows.
9. Guard file.
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Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.

CGPDTM-11017(11)/1/2020-CGPO/19

~(Tel):
II 022-24132735

~(Fax):
~ 022-24123322

~-~ (Email):
cgoffice-mh@nic.in

4il'al~c(website):
www.ipindia.nic.in

Date: 02.05.2023

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee and approval of
the Competent Authority, the following Examiners of Patents & Designs in the Level 10 are
promoted to the grade of Assistant Controllers of Patents & Designs in the Level 11 in the
pay matri:I: (Rs. 67,700 - 2,08,700) on regular basis with effect from the date of assumption
of charge of the post. They can opt for pay fixation in terms of FR-22(I)(a)(1):

SL No. Name of the Officer Current Place of posting
1 Ch Sree Rama Linga Prasad Chennai
2 Raghavendra Madasettv Chennai
3 Devendra Kumar Deshmukh Chennai
4 Abhishek Kumar Delhi
5 Nitish Mondal Kolkata
6 Shiv Prakash Delhi
7 Ajay Prakash Patil Mumbai
8 Chandan Kumar Jha Delhi
9 Nitish Gupta Kolkata
10 Chiranjit Sarkar Kolkata
11 Prashant Kumar Gupta Delhi
12 Anjali Rani Delhi
13 Deepak Kumar Mishra Delhi
14 Thilak Vaclicherla Chennai
15 Preeti Bansal Delhi
16 Vishakha Gupta Delhi
17 Aniruddh Garg Delhi
18 Krishna Kumar Gupta Delhi
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19 Krishnakant Katariva Delhi
20 Parameswar Sau Kolkata
21 Neha Prasad Delhi
22 Arindam Poddar Kolkata
23 Aditva Kamalakar Singh Delhi
24 Aman Kumar Delhi
25 Jai Veer Delhi
26 Anand Kumar Soni Delhi
27 Pritish Ranian Pradhan Delhi
28 Makireddi I<.ireeti Chennai
29 Dharmendra Pratap Singh Delhi
30 Anil Tagale Delhi
31 Johnnv Gogia Delhi
32 Gaurav Kumar Tomar Delhi
33 Komal Choudhary Delhi
34 Pritish Ranian Pal Chennai
35 Divyanshu Mishra Delhi
36 Manish Chand Chaurasia Delhi
37 Koushik Pal Kolkata
38 Saket Kumar Gupta Delhi
39 Lal Ratnakar Delhi
40 Reena Rathore Delhi
41 Sudeep Chaurasia Delhi
42 Arunendra Singh Delhi
43 Niraj Kumar Singh Kolkata
44 Saurabh Dwivedi Kolkata
45 Santosh Kumar Kolkata
46 Aiav Kumar Yadav Delhi
47 Praveen Patidar Delhi
48 Kuldeep Pathak Delhi
49 Deepak Suhag Delhi
50 Sura;it Paul Delhi
51 Vipinlain Delhi
52 Vinodini Charan Thallapallv Mumbai
53 ShubhamUpadhvav Delhi
54 Rahul Gahlan Delhi
55 Dheerai Kumar Gola Delhi
56 Lokesh Mohan Sharma Delhi
57 Nanda Theia Tanguturi Chennai
58 Debasish Ghosh Kolkata
59 Anant Kumar Rai Delhi
60 Pratik Sharad Hendre Mumbai

Page 2 of9



61 Devesh Kumar Lodhi Delhi
62 Atul Asaram I<hade Mumbai
63 Samarpit Dixit Mumbai
64 Marush Kumar Delhi
65 Pusho Sen Satyarthi Mumbai
66 Raman Yadav Delhi
67 Abinash Kumar Puhan Delhi
68 Ankur Bikash Pradhan Kolkata
69 Marush Kumar Yadav Delhi
70 Trishala Verma Delhi
71 Nitish Goval Delhi
72 Rakesh Kumar Delhi
73 Vivek Kumar Tamoli Delhi
74 Raieev Kumar Yadav Delhi
75 Rahul Kumar J aiswal Delhi
76 Abhas Kumar Bhoi Delhi
77 Sreedhar Panchumarthi Chennai
78 Shivam Verma Delhi
79 Aroit Singh Thakur Kolkata
80 Dharmendra Pal Delhi
81 Rishi Dwivedi Delhi
82 Bharat Goyal Delhi
83 Ravi Kumar Mittal Chennai
84 Ranjan Biswas Kolkata
85 Rakesh Kumar Singh Kolkata
86 Anand Kumar Chennai
87 Rishi Delhi
88 Ankit Srivastava Kolkata
89 Gurvinder Singh Delhi
90 Mandeep Goyal Delhi
91 Abhishek Bachchan Delhi
92 Anish Raj Kolkata
93 Ankit Garg Chennai
94 Sudhish Gaur Kolkata
95 Gauri Shanker Delhi
96 Ashwin Sharma Delhi
97 Prabhat Kumar Sahoo Kolkata
98 Sunil Sharan Yadav Delhi
99 Nitish Agarwal Delhi
100 Suorabhat Delhi
101 Sharad Yadav Kolkata
102 Vaibhav Vivek Delhi
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103 Saumya Jain Delhi
104 Manoi Yadav Delhi
105 Damayanthi Muthuswami Chennai
106 Krishan Kumar Delhi
107 Kamakhya Kumar Mall Delhi
108 Nidhi Patel Delhi
109 Arpit Jain Mumbai
110 Pardeep Kumar Bishnoi Delhi
111 Srikanta Karmakar Kolkata
112 Shagun Garg Chennai
113 .t\mit Kumar Kushwaha Chennai
114 Shubham Tyagi Delhi
115 Yogesh Sachan Delhi
116 Devika R Nair Chennai
117 Kapil Dev Khichar Delhi
118 Ramashish Paul Chennai
119 Rocky Chhikara Delhi
120 Aman Kumar Chennai
121 Preet Kumar Delhi
122 Anshuman Verma Delhi
123 Seetha Raman A Chennai
124 Nekita Kumari Delhi
125 Shammi Ranjan Delhi
126 Abhishek Sen Kolkata
127 Himanshu Chandrakar Nagpur
128 Pushpendra Singh Beniwal Delhi
129 Prerak Singh Delhi
130 Shubhanshu Gautam Mumbai
131 Ekta Singh Delhi
132 Akshay Kumar Delhi
133 Prakhar Singh Mumbai
134 ArpitJoshi Delhi
135 Ajay Kumar Maurya Delhi
136 Pankaj Delhi
137 Anil Kumar Delhi
138 Nikhil Katiyar Delhi
139 Dwaipayan Mahato Kolkata
140 Anuj Singh Delhi
141 Krishncndra Singh Delhi
142 Narvada Singh Kolkata
143 Archana Verma Delhi
144 Anita Devi Delhi
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145 Md Khalik Khan Kolkata
146 Vivek Gautam Chennai
147 Mukesh Kumar Chhichholia Kolkata
148 AmitKumar Delhi
149 Deepak Singh Delhi
150 Vivek Singh Kolkata
151 Himanshu Sourabh Kolkata
152 Md Jawed Ansaree Delhi
153 Sadigama Mahesh Chennai
154 Subhankar Panda Kolkata
155 Ankur Chennai
156 Harshita Chadda Delhi
157 Sushil Kumar Kolkata
158 Pankaj Singh Rana Delhi
159 Sisir Pradhan Kolkata
160 Ashutosh Dhaketa Mumbai
161 Shivam Baranwal Kolkata
162 Kausik Bag Kolkata
163 Sonu Kumar Kolkata
164 Rajesh Yadav Kolkata
165 Abhishek Kumar Delhi
166 Sidhant Chhabra Delhi
167 Musinada Pragnya Chennai
168 Sandan Kumar Kolkata
169 Amrit Kumar Kolkata
170 Vikas Verma Delhi
171 Mahendra Dongre Mumbai
172 Vikas Mani Tripathi Kolkata
173 AjitKumar Delhi
174 Neetu Ram Delhi
175 Neeraj Upadhyay Delhi
176 Rahul Dhakad Delhi
177 N isha rangra Delhi
178 Sumedh Prabhakar Kadam Mumbai
179 Kumaravel Maruthai Chennai
180 Manish Anand Sharma Delhi
181 Amar Nath Tripathi Delhi
182 Alok Mishra Delhi
183 Shivanshu Mohan Singh Delhi
184 Sai Sandeep V Palakolanu Chennai
185 Praveen Kumar Rai Delhi
186 Abhishek Singh Chennai
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187 Rajeev Kumar Delhi
188 Shruti Chaturvedi Delhi
189 Divyanshu Mishra Delhi
190 Rahul Sin~h Delhi
191 Surajit Das Kolkata
192 Suresh Kumar Delhi
193 Kumar Karitkey Yadav Delhi
194 Raj Singh Delhi
195 Santanu Acharya Kolkata
196 Madhumitha Srinivas Raiu Chennai
197 Shubham Ratnam Delhi
198 Lokesh Sisodiya Kolkata
199 Ani! Suwalka Delhi
200 Vinita Suyal Delhi
201 Gourab Majumder Kolkata
202 Sumit Kumar Delhi
203 Sudhir Kumar Kolkata
204 Brijveer Singh Delhi
205 Sanchit Parakh Delhi
206 Kailash Chand Bairwa Kolkata
207 Md Tanveer Ur Rahman Delhi
208 Ankit lena Chennai
209 Sayantan Dasgupta Kolkata
210 Sushobhan Ukil Kolkata
211 Donga Naga Raveendra Chennai
212 Anil Kumar Delhi
213 DeepuKumar Kolkata
214 Haribansh Kumar Kolkata
215 Abhiieet Rawat Delhi
216 Sukhveer Singh Delhi
217 Ajay Kumar Prajapati Kolkata
218 Naveen Iaiswal Delhi
219 Ram Shankar Sahu Kolkata
220 Vipin Kumar Delhi
221 Brindha Shali A Chennai
222 Kedari Lal Delhi
223 Devender Kumar Shah Delhi
224 Kumar Ravi Chennai
225 Shesh Nath Kolkata
226 Madhu Babu Bejjam Kolkata
227 Prosenjit Paul Kolkata
228 Nazir Hussain Delhi
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229 Shankar Lal Meena Delhi
230 Anurag Singh Delhi
231 Abhijeet Ramesh Shegokar Mumbai
232 Amarjit Delhi
233 Smnir Kumar Choudhary Chennai
234 Raj Kumar Meena Delhi
235 Mahendra Kumar Gameri Mumbai
236 Deepak Kumar Meena Delhi
237 Anialika Rajput Kolkata
238 Subrat Sahu Delhi
239 Madhanrai Muruganamhan Chennai
240 Bijendra Kumar Singh Kolkata
241 Udham Singh Chennai
242 Amol Ravindra Paril Mumbai
243 Rohit Kumar Singh Kolkata
244 Jyori Yadav Delhi
245 Nairik Kumar Delhi
246 Nikhil Saini Delhi
247 Sravanthi Talapally Chennai
248 Raju Gurrapu Chennai
249 Raju Tiwari Delhi
250 Dhiren Pattanayak Kolkata
251 Ravi Kumar Delhi
252 Niraj Kumar Kolkata
253 Arvind Kumar Delhi
254 Uppari Rajashekar Chennai
255 Appalanaidu Kolla Chennai
256 Rahul Meena Delhi
257 Naveen Kumar Singh Delhi
258 Prashant Singh Delhi
259 Vaibhav Singh Kolkata
260 Nathu Singh Shankla Delhi
261 Aakash Gang-,var Delhi
262 Navdeep Chaudhary Delhi
263 Kuldeep Kannaujia Delhi
264 Sukesh Kumar Kumawat Mumbai
265 Shahida Umar Delhi
266 Avinash Kumar Kolkata
267 Susi Kumar Chennai
268 Jai Prakash Delhi
269 Satyendra Saini Delhi
270 Gyan Singh Kushawaha Delhi
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271 Saniay Singh Chennai
272 Push pender Singh Delhi
273 Sudhakar Bommeda Chennai
274 Ram Kishan Delhi
275 Raniana Kumari Sinha Delhi
276 Avinash Patel Chennai
277 Amarendra Kumar Bharati Kolkata
278 Abhishck Kumar Chennai
279 Arun Kumar Maan Delhi
280 Anand Kumar Jaiswal Delhi
281 Aniana Haridas Chennai
282 Rakesh Kumar Panwar Kolkata
283 Sukhdev Singh Delhi
284 Kuldeep jangir Delhi
285 Ashwani Singh Chennai
286 Sanieet Kumar Mahto Kolkata
287 Sarath P Chennai
288 Paulami Ghosh Delhi
289 CAnand Kolkata
290 Tussarkanti Pradhan Kolkata
291 Anshul Verma Mumbai
292 Moti Lal Kolkata
293 Shailendra Singh Delhi
294 Ravi S Chennai
295 Goutam Kumar Sahoo Kolkata
296 Sumit Choudhary Delhi
297 Rajesh Pradhan Kolkata
298 Manoi Kumar Singh Delhi
299 Veera Raghavulu Kattula Chennai
300 Om Prakash Delhi
301 Minakshi Choudhary Delhi
302 Sanieev Kumar Delhi

The promotion of the above officers to the post of Assistant Controller of Patents &
Designs is subject to the final outcome of CAT Case O.A. No. 349/2022 with M. A.
/119/2022 filed by Shri Prakash Halder & Ors Vs Union of India & Ors.

Transfer on promotion shall be effected in a phase-wise manner due to administrative
exigency/ requirement for smooth functioning of the IPOs. The transfer order on promotion
of Examiners of Patents & Designs in first Phase vide Office Order No. CGPDTM-
11017(11)/1/2020-CGPO/20 dated 02.05.2023 is enclosed herewith. The Examiners whose
names are not included in the said transfer order dated 02.05.2023 are hereby allowed to
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assume the charge as Assistant Controller of Patents & Designs at their current place of
posting with immediate effect.

Upon promotion, all the officers shall report to the respective Head of Offices of
their place of posting and shall continue to work in their respective groups/section until
further orders in respect of the organizational restructuring.

~

~',---
(prof. r.) nnat P~ tf3 /

Controller General of Patents, Designs & Trade Marks

To:-
Concerned Officers.

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, Trade Marks Registry, Ahmedabad.
3. Head of Office, RGNIIPM, Nagpur
4. Under Secretary to the Government of India, Ministry of Commerce & Industry,

DPIIT, Vanijya Bhavan, New Delhi - 110 011 with reference to Ministry's letter No.
F.No. P-24017 / 49 /2023-IPR-I dated 01.05.2023 - for information.

5. IT Division, Patent Office, Delhi - for uploading on official website.
6. Pay & Accounts Officer, PAO, PDTM, Mumbai.
7. Personal file of all above mentioned officers.
8. Hindi version follows.
9. Guard file.
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.

No: CGPDTM-11017(11)/1/2020-CGPO/20

OFFICE ORDER

~(Tel):
• 022-24132735

m(Fax):
~ 022-24123322

~-~ (Email):
cgoffice-mh@nic.in

~q'tiI~C(website):
www.ipindia.nic.in

Date: 02.05.2023

Pursuant to the issuance of Office Order No. CGPDTM-11017(11)/1/2020-
CGPO/19 dated 02.05.2023 for promotion to the post of Assistant Controller of Patents &
Designs, the following Examiners of Patents & Designs are hereby transferred to the
location as mentioned against their names in the below given table with immediate effect:

SI. N arne of the Officer Current Place of New Place of posting
No postin!!" upon promotion

1 Ch Sree Rama Line:a Prasad Chennai Kolkata
2 Rae:havendra Madasettv Chennai Delhi
3 Devendra Kumar Deshmukh Chennai Delhi
4 Abhishek Kumar Delhi Chennai
5 Shiv Prakash Delhi Mumbai
6 Aniali Rani Delhi Kolkata
7 Deeoak Kumar Mishra Delhi Kolkata
8 Krishnakant Katariva Delhi Kolkata
9 Neha Prasad Delhi Mumbai

10 Arindam Poddar Kolkata Delhi
11 Pritish Ranian Pradhan Delhi Ahmedabad
12 Makireddi Kireeti Chennai Kolkata
13 1J0hnnv Goe:ia Delhi NaQ:Pur
14 Pritish Ranian Pal Chennai Delhi
15 Nirai Kumar Sine:h Kolkata Chennai
16 Santosh Kumar Kolkata Chennai
17 Vipin lain Delhi Mumbai
18 Pratik Sharad Hendre Mumbai Chennai
19 Atul Asaram Khade Mumbai NaQ:Pur
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20 Samarpit Di:'l:it Mumbai Kolkata
21 PUShDSen Satyarthi Mumbai Chennai
22 Raman Yadav Delhi Kolkata
23 Trishala Verma Delhi Mumbai
24 Ravi Kumar Mittal Chennai Nagpur
25 Gurvinder Singh Delhi Chennai
26 Ankit Garg Chennai Mumbai
27 Sudhish Gaur Kolkata Delhi
28 Prabhat Kumar Sahoo Kolkata Delhi
29 Aroit lain Mumbai Delhi
30 Shagun Garg Chennai Kolkata
31 AmanKumar Chennai Delhi
32 Nekita Kumari Delhi Chennai
33 Pushoendra Singh Beniwal Delhi Mumbai
34 Akshay Kumar Delhi Kolkata
35 Krishnendra Singh Delhi Nagpur
36 Anita Devi Delhi Chennai
37 Mukesh Kumar Chhichholia Kolkata Delhi
38 Md 1awed Ansaree Delhi Kolkata
39 Harshita Chadda Delhi Chennai
40 Sushil Kumar Kolkata Mumbai
41 Musinada Pragnya Chennai Mumbai
42 Vikas Verma Delhi Chennai
43 Manish Anand Sharma Delhi Chennai
44 Abhishek Singh Chennai Delhi
45 Rahul Singh Delhi Chennai
46 Suresh Kumar Delhi Mumbai
47 Gourab Maiumder Kolkata Delhi
48 Surrut Kumar Delhi Kolkata
49 Sudhir Kumar Kolkata Mumbai
50 Vipin Kumar Delhi Kolkata
51 Brindha Shali. A Chennai Mumbai
52 Shesh Nath Kolkata Chennai
53 Madhu Babu Bejjam Kolkata Nagpur
54 Nazir Hussain Delhi Chennai
55 Shankar Lal Meena Delhi Kolkata
56 Udham Singh Chennai Delhi
57 Iyoti Yadav Delhi Mumbai
58 Raiu Gurraou Chennai Kolkata
59 D hiren Pa ttanayak Kolkata Mumbai
60 Nirai Kumar Kolkata Chennai
61 Arvind Kumar Delhi Kolkata
62 Up pari Rajashekar Chennai Mumbai
63 Sukesh Kumar Kumawat Mumbai Delhi
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64 Push pender Singh Delhi Chennai
65 Ram I<ishan Delhi Chennai
66 Ashwani Singh Chennai Kolkata
67 Paulami Ghosh Delhi Chennai
68 Sumit Choudhary Delhi Mumbai
69 Minakshi Choudhary Delhi Kolkata
70 Sanjeev Kumar Delhi Kolkata

The above mentioned Examiners of Patents & Designs shall be entitled for transfer
TA as per the Rules.

Upon transfer on promotion the above-named officers shall report to the respective
Head of Offices of their new place of posting and shall continue to work in their respective
groups/ section until further orders in respect of the organizational restructuring.

Q'o~n~it
Controller General of Patents, Designs & Trade Marks

To:-
Concerned Officers.

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, Trade Marks Registry, Ahmedabad.
3. Head of Office, RGNIIPM, Nagpur
4. Under Secretary to the Government of India, Ministry of Commerce & Industry,

DPIIT, Vanijya Bhavan, New Delhi - 110 011 with reference to Ministry's letter No.
F.No. P-24017 / 49 /2023-IPR-I dated 01.05.2023 - for information.

5. IT Division, Patent Office, Delhi - for uploading on official website.
6. Pay & Accounts Officer, PAO, PDThf, Mumbai.
7. Personal file of all above mentioned officers.
8. Hindi version follows.
9. Guard file.

Page 3 of3



e.)1L!!.:.
1i7

INTELLECTUAL
PROPERTY INDIA

PATENTS!DESIGNS!
TRADE MARKS!
GEOGRAPHICAL
INDICATIONS
~~1'lJm
~/~/
0l:f("qRm /

'If'i'hfc1C1i~

No:

~~
1'lJm'(1'1C1iI'l/Government oflndia

CliI'lft'l'lIl15If.l4?1C1i~, ~~Ol:f("qRm

Office of The Controller General
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Date: 02.05.2023

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee and approval of
the Competent Authority, the following Deputy Controllers of Patents & Designs in the
Level 12 are promoted to the grade of] oint Controller of Patents & Designs in the Level 13
in the pay matrix (Rs. 1,23,100 - 2,15,900) on regular basis with effect from the date of
assumption of charge of the post. They can opt for pay fixation in terms of FR-22(I)(a)(I):

g

SI.No Name of the Officer Current Place of
posting

1 Shri Pramathesh Sen Kolkata
2 Dr. Amarendra Samal Mumbai
3 Shri Subendu Kundu Mumbai
4 Shri Pariiat Saurabh Kolkata
5 Shri Saroi Kumar Delhi
6 Shri Santanu Dey Kolkata
7 Shri S. Thanl!aoandian Chennai
8 Shri Sumo Iyoti Sahu Kolkata
9 Smt Rekha V. Delhi
10 Shri Vikash Sharma Delhi
11 Shri Madhuriya Thakur Kolkata
12 Shri Soumen Ghosh Kolkata
13 Shri Sameer K Swaruo Delhi
14 Dr.litendra Kumar Pradhan Kolkata
15 Shri Suioy Sarkar Kolkata
16 Shri M. Aiith Chennai
17 Shri P. Balamurugan Chennai
18 Dr. Dinesh P. Patil Mumbai
19 Shri C. Naveen Andrew Chennai
20 Shri PinkeshTain Mumbai
21 Shri K. S. Hariram Chennai
22 Shri P. Srinivasa Rao Chennai
23 Dr. Nilaniana Mukheriee Delhi
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24 Shri Anoop K. Joy Chennai
25 Dr. Sharmistha Ghosh Kolkata
26 Shri Oggu Prasad Rao Chennai
27 Shri Pankaj P. Borkar Nagpur
28 Shri Vinod Kumar Kolkata
29 Smt. J. Meena Chennai
30 Shri V. Saravanan Chennai
31 Shri B. Ahilan Chennai
32 Smt. Monika Yadav Delhi
33 Dr. Kavita Taunk Delhi
34 Shri Bhaskar Ghosh Kolkata

Transfer on promotion shall be effected in a phase-wise manner due to administrative
exigency/requirement for smooth functioning of the IPOs. The transfer order on promotion
of Deputy Controllers of Patents & Designs in ftrst Phase vide Offtce Order No.
CGPDTM-ll017(11)/1/2020-CGPO/16 dated 02.05.2023 is enclosed herewith. The
Deputy Controllers whose names are not included in the said transfer order dated
02.05.2023 are hereby allowed to assume the charge as Joint Controller of Patents & Designs
at their current place of posting with immediate effect.

Upon promotion, all the offtcers shall report to the respective Head of Offtces of
their place of posting and shall continue to work in their respective groups/section until
further orders in respect of the organizational restructuring.

~~(P~;g~;:-P.Pan~%
Controller General of Patents, Designs & Trade Marks

To:-
Concerned Offtcers.

Copy to:-

1. Head of Offtce, Patent Offtce, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Offtce, Trade Marks Registry, Ahmedabad.
3. Head of Offtce, RGNIIPM, Nagpur
4. Under Secretary to the Government of India, Ministry of Commerce & Industry,

DPIIT, Vanijya Bhavan, New Delhi - 110 011 with reference to Ministry's letter No.
F.No. P-24017 / 49/2023-IPR-I dated 01.05.2023 - for information.

5. IT Division, Patent Offtce, Delhi - for uploading on offtcial website.
6. Pay & Accounts Offtcer, PAO, PDTM, Mumbai.
7. Personal file of all above mentioned offtcers.
8. Hindi version follows.
9. Guard file.
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.

No: CGPDTM-I1017(11)/1/2020-CGPO/16

OFFICE ORDER

~(Tel):
• 022-24132735

itcffi (Fax):
l:il 022-24123322

if-~(Email):
cgoffiee-mh@nie.in

~i1~I~c(website):
www.ipindia.nie.in

Date: 02.05.2023

Pursuant to the issuance of Officc Order No. CGPDTM-1l017(11)/1/2020-
CGPO/15 dated 02.05.2023 for promotion to the post of Joint Controller of Patents &
Designs, the following Deputy Controllers of Patents & Designs are hereby transferred to
the location as mentioned against their names in the below given table with immediate
effect:

SI.No Name of the Officer
Current Place of New Place of
postin!!: Postin!!:

1 Dr. Amarendra Samal Mumbai Chennai
2 Shri Parijat Saurabh Kolkata Chennai
3 Shri Saroj Kumar Delhi Mumbai
4 Shri Santanu Dev Kolkata Delhi
5 Shri Vikash Sharma Delhi Kolkata
6 Shri Soumen Ghosh Kolkata Chennai
7 Shri Sameer K Swamp Delhi Ahmedabad
8 Dr. }itendra Kumar Pradhan Kolkata Chennai
9 Shri Sujov Sarkar Kolkata Ahmedabad
10 Shri C. Naveen Andrew I Chennai Kolkata
11 Shri Anoop K. lov Chennai Mumbai
12 Shri Oggu Prasad Rao Chennai Kolkata
13 Shri Pankai P. Borkar Nagpur Kolkata
14 Shri B. Ahilan Chennai Ahmedabad

The above mentioned Deputy Controllers of Patents & Designs shall be entitled for
transfer TA as per the Rules.
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Upon transfer on promotion the above-named officers shall report to the respective
Head of Offices of their new place of posting and shall continue to work in their respective
groups/ section until further orders in respect of the organizational restructuring.

, lr ~J

~~(prof. Unnat P. Panmtj \
Controller General of Patents, Designs & Trade Marks

To:-
Concerned Officers.

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, Trade Marks Registry, Ahmedabad.
3. Head of Office, RGNIIPM, Nagpur
4. Under Secretary to the Government of India, Ministry of Commerce & Industry,

DPIIT, Vanijya Bhavan, New Delhi -110011 with reference to Ministry's letter No.
F.No. P.24017 / 49 /2023- IPR-I dated 01.05.2023 - for information.

5. IT Division, Patent Office, Delhi - for uploading on official website.
6. Pay & Accounts Officer, PAO, PDTM, Mumbai.
7. Personal file of all above mentioned officers.
8. Hindi version follows.
9. Guard file.
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

No. CGPDTM-11017(11)/1/2020-CGPO/ J I 0

CORRIGENDUM

~'l'Jll'f(Tel):
S 022-24132735

itcRr (Fax):
0:; 022-24123322

~-~ (Email):
cgam ce-mh({V,nic.in

~<i't1I~c(website):
www.ipindia.nic.in

Date: 11.05.2023

In continuation of Office Order No. CGPDTM-ll017(11)/1/2020-CGPO/19
& No. CGPDTM-11017(11)/1/2020-CGPO/20 even no. dated 02.05.2023 with the
approval of Competent Authority, the undersigned is directed to convey that the
following corrections read as under:

1. No. CGPDTM-11017(11)/1/2020-CGPO/19 dated 02.05.2023

i) SI. No. 27 Current Place of posting 'Kolkata' instead of 'Delhi'

ii) SI. No. 226 Current Place of posting 'Chennai' instead of 'Kolkata'

2. No. CGPDTM-11017(11)/1/2020-CGPO/20 dated 02.05.2023

i) SI. No. 11 Current Place of posting 'Kolkata' instead of 'Delhi'

ii) SI. No. 53 Current Place of posting 'Chennai' instead of 'Kolkata'

The other parts of said Office Orders shall remain the same.

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, Trade Marks Registry, Ahmedabad.
3. Head of Office, RGNIIPM, Nagpur
4. IT Division, Patent Office, Delhi - for uploading on official website.
5. Pay & Accounts Officer, PAO, PDTM, Mumbai.
6. Personal file of all above mentioned officers.
7. Hindi version follows.
8. Guard file.
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~~
Government of India

Office of The Controller General
Patents, Designs & Trade Marks
Boudhik Sampada Bhavan

Nr. Antop Hill Head Post Office,
S.M. Road, Antop Hill,

Mumbai - 400 037, India.

(Tel): 022-24123311
022-24132735
(Fax): 022-24123322
022-24172288
(Email):cgpdtm@nic.in

cgoffice-mh@nic.in
(\Vebsite): www.ipindia.nic.in

No.CGPDTM-11017(13)/1/2022-CGPO/ til.

OFFICE ORDER

Date:J~ .04.2023

On the recommendation of Departmental Promotion Committee, the following Multi-Tasking
Staff of Patent Office is promoted to the post of Lower Division Clerk (Group-C, Non-Gazetted) on
regular basis in Level-2 in the pay matriXwith effect from the date he/she assumes the charge.

One post of Lower Division Clerk is transferred from Patent Office, Chennai to Patent Office,
Mumbai:

Consequent upon promotion, the official is posted as below,

Name of official
Shri. Shankar P. Damale

Place of Postin
Patent Office, Mumbai

The official can opt for pay fixation in terms of FR-22(1) (a)(i) pay fL'(ationrule.

This issues with the approval of Controller General of Patents, Designs and Trade Marks.

To,

1. Above mentioned MTS, Patent Office.
2. Head of Office, Patent Office, Kolkata/Chennai/New Delhi/Mumbai
3. The Accounts Officer, Pay & Accounts Office, Patents, Design & Trade Marks,

Mumbai-400037
4. Office Order Copy
5. Guard File
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.

CGPDTM-II017(11)/1/2020-CGPO/03

~(Tel):
II 022-24132735

~(Fax):
,;g 022-24123322

t-~ (Email):
cgoffice-mh@nic.in

~iil~I~C:(website):
www.ipindia.nic.in

Date: 01.09.2022

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee and approval of the
Competent Authority, the following Deputy Controllers of Patents & Designs (Level 12) are promoted
to the grade of Joint Controller of Patents & Designs (Level 13) on regular basis with effect from the
date of assumption of charge of the post. They can opt for pay fixation in terms of FR-22(I)(a)(1).The
officers on promotion are posted as below:

SI. No.

1.
2.
3.

Name'of the Officer Posting on promotion as Joint Controller of Patents
& Desi s
Patent Office, Chennai
Patent Office, Delhi
0/0 CGPDTM, Mumbai

The all above Officers shall be entided for transfer TA as per the Rules on posting at new
location. All officers should report to respective Head of Office of Patent Office.

This issues with approval of the Controller General of Patents, Designs & Trade Marks.~

fO'JJ'~'2.-1/. (poonam Si h
Dire tor

To:-
Concerned Officers.

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Shri Pradeep Toppo, Under Secretary to the Govemment of India, Ministry of Commerce &

Industry, DPIIT, Udyog Bhavan, New Delhi - 110 011 with reference to Ministry's letter No. F.
No. P-24017/27 /2022-IPR-I dated 25.08.2022- for information.

3. Head of IT Division, Patent Office, Delhi - for uploading on official website.
4. Pay& Accounts Officer, PAO, PDTM, Mumbai.
5. Personal fileof all above mentioned officers.
6. Guard file.
7. Hindi version to be followed.
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Office of The Controller Gel')er.alPatents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Flo.or,
S. M. Road, Antop Hill,
Mumbai-400037, India.

. ~(Tel):

022-24132735
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022-24123322
022-24172288

-~(Email):
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~ (website):

www.ipindia.nic.in

No: CGPDTM-l1017(12)/2/2021-CGPO / ~ 6

OFFICE ORDER

Date2.T07.2021

On the reconlmendation of the Departmental Promotion Committee, Smt. Chhanda Roy,
Office Superintendent, Patent Office, Dell-j is hereby promoted to the post of Assistant Administrative
OfficeT(Group 'B' Gazetted) in level 7 in the pay matrix (Rs. 44900-142400) on regular basis with effect
from the date she assumes charge of the post.

On promotion Smt. Chhanda Roy is posted as Assistant Administrative Officer at Patent
office, Mumbai. She should report to the Head of Office, Patent office, Mumbai within the joining
period from the date of promotion order. If she fails to join within the said period it will be assumed
that she is not interested to avail the promotion and the promotion will be offered to the next person
in the paneL

This issues with the approval of Controller General of Patents, Designs and Trademarks.

2. "J~-},1,PO'-'1(Poona£:i!1
Director

To,
Smt. Chhanda Roy, Office Superintendent,
Patent .office, Delhi

Copy to
1. The Head of Office, Patent Office, Mumbai/Delhi/Chennai/Kolkata.
2. The Pay & Accounts Officer, Pay & Accounts Office, PDTM, Mumbai
3. Office Order File.
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! Office of The Controller General
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Mumbai-400037, India.
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No: CG/F/l/2/7/2020/1\7.-

OFFICE ORDER

Date:'l.~.08.2020

On the recommendation of the Departmental Promotion Committee, Smt. R.t"l. Pawar,
Office Superintendent" Patent Office, Mumbai is hereby promoted to the post of Assistant
Administrative Officer (Group 'E' Gazetted) in level 7 in the pay matrix (Rs. 44900 - 142400/.)
on regular basis with effect from the date she assumes charge of the post.

On promotion Smt. R.M. Pawar is posted as Assistant Administrative Officer at Patent
Office, Mumbai. She should report to the Head of Offic!', Patent Office, Mumbai within the
joining period from the, date of promotion order. I f she fails to join within the said period it will
be assumed that she is not interested to avail the promotion and the promotion will be offered to
the next person in the panel.

0/0 CGPDTl'"l

To
1. Smt. R.M. Pawar, Office Superintendent, Patent Office, Mumbai
2. The Head of Office, Patent Office, Mumbai/Delhi/Chennai/Kolkata
3. The Pay & Accounts ,Officer, Pay & Accounts Office, PDTM, Mumbai.
4. Office Order File.
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.

~'llJlf (Tel):
8 022-24132735

i\>cRr (Fax):
Ql 022-24123322

~-~ (Email):
cgoffice-mh@nic.in

~~'<1I~c(website):
www.ipindia.nic.in

No: CG/F/I/3(5)/2020/03

OFFICE ORDER

Date: 01.01.2020

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. B. K. Singh, Deputy Controller of Patents &
Designs to the grade of Joint Controller of Patents & Designs on regular basis in level 13 of
pay matrix (Rs. 1,23,100-2,15,900). Consequent thereto, Dr. B. K. Singh is promoted in situ
as Joint Controller of Patents & Designs at Patent Office, Mumbai with effect from the date
he assumes charge.

Dr. B. K. Singh can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (Pay.!) dated 12.12.1997.

.,.'J,.Oa
(Poonam i gh)

Director
0/0 Controller General of Patents,

Designs & Trade Marks

To
I

I. Dr. B. K. Singh, Deputy Controller of Patents & Designs, Patent Office, Mumbai.
2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Rajesh Ranjan, Under Secretary to the Government of India, Ministry of

Commerce & Industry, DPIIT, Udyog Bhavan, New Delhi with reference to
Ministry's letter No. P-24017/87/2017-IPR-I dated 01.01.2020 - For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file.
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,

S. M. Road, Antop Hill,
Mumbai-400037, India.
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~~~I~c(website):
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No: CGIF/I/3(5)/2020/0 it

OFFICE ORDER

Date: 01.01.2020

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri N. K. Mohanty, Deputy Controller of Patents &
D~signs to the grade of Joint Controller of Patents & Designs on regular basis in level 13 of
pay matrix (Rs. 1,23,100-2,15,900). Consequent thereto, Shri N. K. Mohanty is promoted in
situ as Joint Controller of Patents & Designs at Patent Office, Mumbai with effect from the
date he assumes charge.

Shri N. K. Mohanty can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (Pay.!) dated 12.12.1997. ~

1"'1OW
(Poonam S h)

Director
0/0 Controller General of Patents,

Designs & Trade Marks

I. Shri N. K. Mohanty, Deputy Controller of Patents & Designs, Patent Office, Mumbai.
2. The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Rajesh Ranjan, Under Secretary to the Government of India, Ministry of

I Commerce & Industry, DPIIT, Udyog Bhavan, New Delhi with reference to
Ministry's letter No. P-240 I7/87/20 I7-IPR-I dated 01.01.2020 - For information.

4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file.
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Boudhik Sampada Bhavan, First Floor,
Next to Antop Hill Post Office,
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No: CG/F/1/3(5)/2019/ 1~1-

OFFICE ORDER

~1fIlf (Tel):

S 022-24132735

m(Fax):
g; 022-24123322

{-lffi (Email):
cgoffice-mh@nic.in

~im~c(website):
www.ipindia.nic.in

Date: 28.10.2019

On recommendation of the Deparunental Promotion Committee, the Competent
l\uthority has approved promotion of Shri N. R. Meena, Deputy Controller of Patents &
Designs, Patent Office, Delhi to the grade of Joint Controller of Patents and Designs on regular
basis in level 13 of pay matrix (Rs. 1,18,500-2,14,100). Consequent thereto, Shri N. R. Ivleena is
promoted in situ as Joint Controller of Patents and Designs at Patent Office, Delhi with effect
from the date he assumes charge.

Shri N. R. Meena can exercise option of pay fixation 111 terms of DOPT's Office
l\Iemofandum No. 13/2/97-Estt. (pay. I) dated 12.12.1997.

I

To

1. Shri N. R. Nlcena, Deputy Controller of Patents & Designs, Patent Office, Delhi.
2. .The Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Rajesh Ranjan, Under Secretary to the Govt. of India, Ivlinistly of Commerce &

Indllstl'j', DIPP, Udyog Bhavan, New Delhi with reference tv Ministry's letter No. p_
24017/87/2017-IPR-I dated 28.10.2019 - ror information.

4. The Pay & Accounts Officer, I'AO, PDTM, Mumbai.
5. Personal file.

mailto:cgoffice-mh@nic.in
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No: CG/F/1/3(2)/2019/  oI 
	

Dated: 01.04.2019 

OFFICE ORDER 

On recommendation of Departmental Promotion Committee, the Competent Authority has 
approved promotion of three Examiners of Patents & Designs (Level 10) to the grade of Assistant 
Controller of Patents & Designs (Level 11) on regular basis with effect from the date of assumption of 
charge of the posts. They can opt for pay fixation in terms of FR-22(1) (a) (i). 

On promotion the three Examiners of Patents and Designs are posted at the Patent Office as 
indicated below: 

Si. No. Name of the Officer Posting place 
1 Shri Sandeep Kumar Patent Office, Delhi 
2 Shri Jeetendra Singh Patent Office, Delhi 
3 Shri Muthu Pandi Patent Office, Chennai 

This promotion of the above officers from the post of Examiner of Patents and Designs to the post 
of Assistant Controller of Patents and Designs is subject to final outcome of court cases regarding their 
seniority list. 

All officers should report to respective Head of Office of Patent Office. They shall function as 
Assistant Controller of Patents & Designs in their respective group. 

This order shall come into effect from 02.04.2019. 

TT/ 
(Om Pra ash Gupt ) 

Controller General of Patents, Designs & Trade Marks 
To, 
All the above mentioned Examiners of Patents and Designs. 

Copy to: 
1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai. 
2. Head of Office, 0/o CGPDTM - For information. 
3. Shri Kamal Singh Goondli, Dy. Controller of Patents and Designs, IT Division, Patent Office, Delhi. 
4. Shri Sushil K. Satpute, Director, Ministry of Commerce & Industry, DIPP, Udyog Bhavan, New Delhi 

with reference to Ministry's letter No. P.24017/34/2018-IPR-1 dated 24.12.2018 
— For information. 

5. The Pay & Accounts Officer, PAO, PDTM, Mumbai. 
6. Personal file of all above mentioned Examiner of Patents and Designs. 
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No: CG/F/1/3(2)/2018/ Il-J I

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Examiners of Patents & Designs (Level 10) to the grade of
Assistant Controller of Patents & Designs (Level 11) on regular basis with effect from the date of
assumption of charge of the posts. They can opt for pay fIxation in terms of FR-22(1) (a) (i).

On promotion the following Examiners of Patents and Designs are posted as below:

1

Sl. Name of the OffIcer Present posting as New posting on promotion as

No. Examiner of Patents & Assistant Controller of Patents
Designs & Designs

1 Shri Pranav Kumar Patent OffIce, Chennai Patent OffIce, Delhi

2 Shri Chiranjit Sarkar Patent OffIce, Delhi Patent OffIce, Delhi

3 Shri Pankaj Patel Patent OffIce, Kolkata Patent OffIce, Kolkata

4 Shri Narendra Kumar Patent OffIce, Chennai Patent Office, Chennai

5 Ms. Sandhva Kothari Patent OffIce, Mumbai Patent OffIce, Mumbai

6 Shri Vikas Gupta Patent OffIce, Delhi Patent OffIce, Delhi

7 Shri Rakesh Kr. Kushwaha Patent OffIce, Delhi Patent OffIce, Delhi

8 Ms. Nutishri Lonhare Patent OffIce, Delhi Patent OffIce, Delhi

9 Shri Avinash Pandit Munde Patent OffIce, Mumbai Patent OffIce, Kolkata

10 Shri Raj Kumar Patent OffIce, Delhi Patent OffIce, Delhi

11 Ms. Jvoti Patent Office, Kolkata Patent OffIce, Kolkata

12 Shri Neeraj Kumar Meena Patent Office, Delhi Patent OffIce, Delhi

13 Shri Satish Kumar Patent OffIce, Kolkata Patent OffIce, Kolkata

14 Ms. Maya Kumari Patent OffIce, Delhi Patent OffIce, Delhi

15 Shri Pradeep Kumar Patent Office, Kolkata Patent OffIce, Kolkata

16 Shri Ashfaque Ahmad Patent OffIce, Delhi Patent OffIce, Delhi

17 Shri Rakesh Patent OffIce, Delhi Patent Office, Delhi

18 Shri Praveen Kumar Patent OffIce, Delhi Patent OffIce, Delhi

19 Smt. Shraddha Turkar Patent OffIce, Delhi Patent OffIce, Delhi

20 Shri Vivek Kumar Patent Office, Delhi Patent OffIce, Delhi

21 Shri Vinav Shankar Rai Patent OffIce, Kolkata Patent OffIce, Kolkata

22 Ms. Srirupa Mukherjee Patent OffIce, Chennai Patent OffIce, Chennai

23 Shri Rajeev Kumar Patent OffIce, Kolkata Patent OffIce, Kolkata

24 Ms. Parvathv.S Patent OffIce, Mumbai . Patent OffIce, Mumbai

25 Shri Subhash Kumar Singh Patent Office, Chennai Patent Office, Kolkata

26 Shri Santosh Kumar Gupta Patent OffIce, Delhi Patent OffIce, Delhi

http://www.ipindia.nic.in
mailto:cgoffice-mh@nic.in


Ms. Hardit Kaur
Shri Sathish Kumar Moorth

Patent Office, Delhi
Patent Office, Chennai

Patent Office, Delhi
Patent Office, Chennai

This promotion of the above officers from the post of Examiner of Patents and Designs to
the post of Assistant Controller of Patents and Designs is subject to final outcome of court cases
regarding their seniority list. Officers at Sl. No.1, 9 and 25 whose new place of posting is other than
present location shall be entitled for transfer TA as per the Rules.

All officers should report to respective Head of Office of Patent Office. They shall function
as Assistant Controller of Patents & Designs in their respective group in-situ or at new place of
posting, as the case may be.

(om~t{I~
Controller General of Patents,

Designs & Trade Marks

To,
All the above mentioned Examiners of Patents and Designs.

Copy to:
1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, 0/0 CGPDTM - For information.
3. Shri Kamal Singh Goondli, Deputy Controller of Patents and Designs, IT Division, Patent

Office, Delhi.
4. Shri Sushil K. Satpute, Director, Ministry of Commerce & Industry, DIPP, Udyog Bhavan,

New Delhi with reference to Ministry's letter No. P.24017/34/2018-IPR-I dated 24.12.2018
- For information.

5. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
6. Personal fue of all above mentioned Examiner of Patents and Designs.
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Government of India
Ministry of Commerce & Industry

. Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Murnbai-400037, India.

(Tel):
• 022-24132735

(Fax):
G!l 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CGIF/l/3(2)/2012/ J 1&

OFFICE ORDER

Date:l.l12.2012

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. Archana Gupta, Examiner of Patents and Designs,
Patent Office, New Delhi to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3(Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date she assumes
charge. Consequent thereto, Dr. Archana' Gupta is transferred to Patent Office, Kolkata with
immediate effect. She shaD join as Assistant Controller of Patents and Designs at the new place
of posting. She may avail joining time as per rules, if so desires. Her transfer is in public interest.

Dr. Archana Gupta can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (pay.!) dated 12.12.1997.

~/
t'{"14\..

(Chaitanya Prasad)
Controller General of Patents,

Designs & Trade Marks

To
1. Dr. Archana Gupta., Examiner of Patents and Designs, Patent Office, New Delhi'
2. The Head of Office, Patent Office, Murnbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/20 12-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
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Government of India
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website): ,
www.ipindia.nic.in

...... '-"~

No.CGIF/l/3(2)/2012/' l't

OFFICE ORDER

Date:U.12.2012

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri D. Thiyagaraja Guptha, Examiner of Patents and
Designs, Patent Office, Chennai to the grade of Assistant Controller of Patents and Designs in
the Pay Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/. against the Plan posts continued
vide Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he
assumes charge. Consequent thereto, Shri D. Thiyagaraja Guptha is transferred to Patent Office,
New Delhi with immediate effect. He shall join as Assistant Controller of Patents and Designs at
the new place of posting. He may avail joining time as per rules, if so desires. His transfer is in
public interest.

Shri D. Thiyagaraja Guptha can exercise option of pay fixation in terms of DOPT's
Office Memorandum No. 13/2/97-Estt. (Pay.!) dated 12.12.1997. &-.

P.I'~ZGI-
(Chaitanya PrJs~d)

Controller General of Patents,
Designs & Trade Marks

To
J. Shri D. Thiyagaraja Guptha, Examiner of Patents and Designs, Patent Gffice, Chennai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
,3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 - For information.
'4. The Pay & Accounts Officer, PAO, PDrM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
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Government ofIndia
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CGIF/1/3(2)/2012/ /20 Date:22..12.2012

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. Suneeta N. Betgeri, Examiner of Patents and Designs,
Patent Office, Murnbai to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IpR-I dated 04.04.2012 with effect from the date she assumes
charge. Consequent thereto, Dr. Suneeta N. Betgeri is transferred to Patent Office, Chennai with
immediate effect. She shall join as Assistant Controller of Patents and Designs at the new place
of posting. She may avail joining time as per rules, if so desires. Her transfer is in public interest.

f£
nl'l./7,1JtL-

(Chaitanya Prasad~
Controller General of Patents,

Designs & Trade Marks

Dr. Suneeta N. Betgeri can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (pay.I) dated 12.12.1997.

To
I. Dr. Suneeta N. Betgeri, Examiner of Patents and Designs, Patent Office, Mumbai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


f).a..i'
INTEllECTUAL
PROPERTYINDIA

PATENTSIDESIGNSI
TRADEMARKS!
GEOGRAPHICAL
INDICATIONS

I
~~

Government ofindia
Ministry of Commerce & Industry
Office of The ControUer General
Patents, Designs & Trade Marks

.IPO Building, Boudhik Sampada Bhavan, .
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CG/F/1/3(2)/2012/ I~ I

OFFICE ORDER

Date:n12.2012

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. D. Usha Rao, Examiner of Patents and Designs, Patent
Office, New Delhi to the grade of Assistant Controller of Patents and Designs in the Pay Band -3
(Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry's
Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date she assumes charge.
Consequent thereto, Dr. D. Usha Rao is transferred to Patent Office, Mumbai with immediate
effect. She shall join as Assistant Controller of Patents and Designs at the new place of posting.
She may avail joining time as per rules, if so desires. Her transfer is in public interest.

Dr.. D. Usha Rao can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (Pay.!) dated 12.12.1997.

~
:J..j./1Z/]JJ1--

(Chaitanya PrasM)
Controller General of Patents,

Designs & Trade Marks

To
I. Dr. D. Usha Rao, Examiner of Patents and Designs, Patent Office, Ne"" Delhi
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Cherinai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

\ .

mailto:cgoffice-mh@nic.in
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Government of India
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
G!I 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CGIF/I/3(2)/2012/ 1.2:t

OFFICE ORDER

Date:l2..12.2012

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Amit Singh, Examiner of Patents and Designs, Patent
Office, New Delhi to the grade of Assistant Controller of Patents and Designs in the Pay Band-3
(Rs. 15,600 - 39,1(0), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry's
Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes charge. He.
is posted in Patent Office, New Delhi. .

Shri Amit Singh can exercise option of pay fixation In terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (Pay.!) dated 12.12.1997.

%,"h'l~(Chaitanya pnls;i)
Controller General of Patents,

Designs & Trade Marks

To
I. Shri Amit Singh, Examiner of Patents and Designs, Patent Office, New Delhi
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/20 12-IPR- I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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Government of India
Ministry of Commerce & Industry
Office of The ControUerGeneral
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill, .
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CG/F/1/3(2)/2012/ 12.-3>

OFFICE ORDER

Date:::2.<..12.2012

. On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Yogesh V. Bajaj, Examiner of Patents and Designs,
Patent Office, Mumbai to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri Yogesh V. Bajaj is transferred to Patent Office, New Delhi with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as per rules, if so desires. His transfer is in public interest.

Shri Yogesh V. Bajaj can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997.

f{J'I"I~
(Chaitanya Pras/d)

.Controller General of Patents,
Designs & Trade Marks

To
1. Shri Yogesh V. Bajaj, Examiner of Patents and Designs, Patent Offlce;Mumbai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/2012-IPR-I dated. I0.12.20 12 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6.. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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Government of India
Ministry of Commerce & Industry
Office of The ControUer General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sarnpada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
. ~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No,CG/F/1/3(2)/2012/ (~4

OFFICE ORDER

Date:~.z.12.20 12

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Abhijit Das, Examiner of Patents and Designs, Patent
Office, Kolkata to the grade of Assistant Controller of Patents and Designs in the Pay Band _ 3
(Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry's
Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes charge.
Consequent thereto, Shri Abhijit Das is transferred to Patent Office, New Delhi with immediate
effect. He shall join as Assistant Controller of Patents and Designs at the new place of posting.
He may avail joining time as per rules, if so desires. His transfer is in public interest.

Shri Abhijit Das can exercise option of pay fixation in terms of DOPT's' Office
.Memorandum No. 13/2/97-Estt. (pay.!) dated 12.12.1997.

&,f.'/"'"
(Chaitanya Pra~8d)

Controller General of Patents,
Designs & Trade Marks

To
1. ShriAbhijit Das, Examiner of Patents and Designs, Patent Office, Kotkata
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Cheimai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/20 12-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal me
6. Office Order me.

mailto:cgoffice-mh@nic.in
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Government of India
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CGIFIl/3(2)/20121 '1..5

OFFICE ORDER

Date:2A..12.2012

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion" of Dr. Sharana Gouda, Examiner of Patents and Designs,
Patent Office, Mumbai to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Dr. Sharana Gouda is transferred to Patent Office, Chennai with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as per rules, if so desires. His transfer is in public interest.

Dr. Sharana Gouda can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (pay.!) dated 12.12.1997.

fu;.. ,_
(Chaitanya ~

Controller General of Patents,
Designs & Trade Marks

To
1. Dr. Sharana Gouda, Examiner of Patents and Designs, Patent Office, M).unbai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2114/2012-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
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Government ofIndia
Ministry of Commerce & Industry

. Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CGIF/1/3(2)/2012/11.6

OFFICE ORDER

Date: ,2.t.12.2012

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Jayant Anand, Examiner of Patents and Designs,
Patent Office, Kolkata to. the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs' 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri Jayant Anand is transferred to Patent Office, Chennai with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as per-'rules, if so desires. His transfer is in public interest.

Shri Jayant Anand can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (pay.!) dated 12.12.1997.

~I {'lllA,.•....
(Chaitanya PraSad)

Controller General of Patents,
Designs & Trade Marks

To
1. Shri Jayant Anand, Examiner of Patents and Designs, Patent Office, Kolkata
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/20 12-IPR-I dated 10.12.2012 :..For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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Government oflndia
Ministry of Commerce & Industry
Office of The ControUer General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop HilI,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CGIF/1/3(2)/2012/ Il- 7

OFFICE ORDER

Date:2z12.2012

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri Vikash Kumar, Examiner of Patents and Designs,
Patent Office, Kolkata to the grade cif Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri Vikash Kumar is transferred to Patent Office, New Delhi with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place' of
posting. He may avail joining time as per rules, if so desires. His transfer is in public interest.

Shri Vikash Kumar can exercise option of pay fIxation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (Pay.!) dated 12.12.1997.

t%1'./u,~
(Chaitanya Prasad)

Controller General of Patents,
Designs & Trade Marks

To
1. Shri Vikash Kumar, Examiner of Patents and Designs, Patent Office, Kolkata
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2114/2012-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Persona! fIle
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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Government of India
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
Gi 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in.

No.CG/F/1/3(2)/2012/ /2 B .

OFFICE ORDER

Date:22,.l2.20 12

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. Bindhu Jacob, Examiner of PatentS and Designs, Patent.
Office, Chennai to the grade of Assistant Controller of Patents and Designs in the Pay Band - 3
(Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry's
Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date she assumes charge. She
is posted in Patent Office, Chennai.

Dr. Bindhu Jacob can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (Pay.I) dated 12.12.1997. It-

'l.-~1.UUJI'-
(Chaitanya Pr~)

Controller General of Patents,
Designs & Trade Marks

To
I. Dr. Bindhu Jacob, Examiner of Patents and Designs, Patent Office, Chennai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/20 12-IPR-I dated 10.12.2012":' F& information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai. .
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in.
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Government of India
Ministry of Commerce & Industry
Office of The Controller General
.Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipinc!ia.nic.in

No.CG/F/1I3(2)/2012/ Il? Date:),z.12.2012

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Dr. Umesh Chandra Pandey, Examiner of Patents and
Designs, Patent Office, Kolkata to the grade of Assistant Controller of Patents and Designs in the
Pay Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Dr. Umesh Chandra Pandey is transferred to Patent Office, New
Delhi with immediate effect. He shall join as Assistant Controller of Patents and Designs at the
new place of posting. He may avail joining time as per rules, if so desires. His transfer is in
public interest.

L
lY,)./UlI'l.-

(Chaitanya P~d)
Controller General of Patents,

Designs & Trade Marks

Dr. Umesh Chandra Pandey can exercise option of pay fixation in terms of DOPT's
Office Memorandum No. 13/2/97-Estt. (pay.I) dated 12.12.1997.

To

I. Dr. Uinesh Chandra Pandey, Examiner of Patents and Designs, Patent 'Qffice, Kolkata
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No ..2/14/2012-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipinc!ia.nic.in


t:>1I1taIP.
INTEllECTUAL
PROPERTY INDIA

PA TENTSIDESIGNS!
TRADEMARKS!
GEOGRAPHICAL
INDICA nONS

I
~'iII<t

Government oflndia
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CG/F/1/3(2)/2012/ ";)0 Date: :u,12.20 12

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Shri M. Ravi Shankar, Examiner of Patents and Designs,
Patent Office, Chennai to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri M. Ravi Shankar is transferred to Patent Office, New Delhi
with immediate effect. He shall join as Assistant Controller of Patents and Designs at the new
.place of posting. He may avail joining time as per rules, if so desires. His transfer is in public
interest.

~~

.
'z.UlI2.

(Chaitanya ad)
Controller General of Patents,

Designs & Trade Marks

Shri M. Ravi Shankar can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (Pay.!) dated 12.12.1997.

To
1. Shri M. Ravi Shankar, Examiner of Patents and Designs, Patent Office', Chennai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Cheimai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2114/2012-ipR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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Government of India
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S:M. Road, Antop Hill,
Mwnbai-400037, India.

(Tel):
• 022-24132735

(Fax):
~ 022-24123322

(Email):
pgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CGIF/1/3(2)/2012/ 12,I Date:2zI2.2012

OFFICE ORDER

On recommendation of the Departmental Promotion COIiunittee, the Competent
Authority has approved promotion of Shri A. P. Srivastava, Examiner of Patents and Designs,
Patent Office, Kolkata to the grade of Assistant Controller of Patents and Designs in the Pay
Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide
Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he assumes
charge. Consequent thereto, Shri A. P. Srivastava is transferred to Patent Office, New Delhi with
immediate effect. He shall join as Assistant Controller of Patents and Designs at the new place of
posting. He may avail joining time as per rules, if so desires. His transfer is in public interest.

~'h-I>-
(Chaitanya Prasad)

Controller General of Patents,
Designs & Trade Marks

Shri A. P. Srivastava can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (pay.!) dated 12.12.1997.

To
1. 8hri A. P. Srivastava, Examiner of Patents and Designs, Patent Office, Kolkata
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, GheIinai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/2012-IPR-1 dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. .Office Order me.

mailto:pgoffice-mh@nic.in
http://www.ipindia.nic.in


ell.1iJ' ,
INTEllECTUAL
PROPERTYINDIA

PATENTSIDESIGNSI
TRADEMARKSI
GEOGRAPHICAL
INDICATIONS

I
~'iW

Government of India
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik 8ampada Bhavan,
8. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
Iii 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CGIF/l/3(2)/2012/ I~1-

OFFICE ORDER

Date:.u, 12.2012

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of 8hri Mamidi Buchi Babu, Examiner of Patents and
Designs, Patent Office, Mumbai to the grade of Assistant Controller of Patents and Designs in
the Pay Band - 3 (Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued
vide Ministry's Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date he
assumes charge. Consequent thereto, 8hri Mamidi Buchi Babu is transferred to Patent Office,
New Delhi with immediate ~ffect. He shall join as Assistant Controller of Patents and Designs at
the new place of posting. He may avail joining time as per rules, if so desires. His transfer is in
public interest.

8hri Mamidi Buchi Babu can exercise option of pay fIxation in terms of DOPT's Office
Memorandum No. 1312/97-Estt. (pay.I) dated 12.12.1997. 1;.

. 1'l./
(I )./Ull..

(Chaitanya PrJ~d)
Controller General of Patents,

Designs & Trade Marks

To
1. .8hri Marnidi Buchi Babu, Examiner of Patents and Designs, Patent.Office, Mumbai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 - For information.
4. .The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal me
6. Office Order me.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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Government of India
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik. Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India:

(Tel):
• 022-24132735

(Fax):
el 022-24123322

(Email):
. cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CG/F/l/3(2)/2012//33 Date:2212.2012

OFFICE ORDER

On recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Ms. Bimi G. B., Examiner of Patents and Designs, Patent
Office, New Delhi to the grade of Assistant Controller of Patents and Designs in the Pay Band -3
(Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry's
Order F. No. 6/6/2007-IPR-I dated 04.04.2012 with effect from the date she assumes charge. She
is posted in Patent Office, New Delhi.

f4,2.zJ, oz./t. /')..01 z.
(Chaitanya Prasad)

Controller General of Patents,
Designs & Trade Marks

Ms. Bimi G.B. can exercise option of pay fixation in terms of DOPT's Office
Memorandum No. 13/2/97-Estt. (pay.!) dated 12.12.1997.

To
1. Ms. Bimi G.B., Examiner of Patents and Designs, Patent Office, New Delhi
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, Chennai
3. Smt. Ci)andni Raina, Director, DlPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai. .
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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Government of India
Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
• 022-24132735

(Fax):
91 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No.CG/F/1/3(2)/2012/134

OFFICE ORDER

Date:2.(.12.2012

On recommendation of the Departmental Promotion Conunittee, the Competent
Authority has approved promotion ofShri Bharat N. S., Examiner of Patents and Designs, Patent
Office, Mumbai to the grade of Assistant Controller of Patents and Designs in the Pay Band - 3
(Rs. 15,600 - 39,100), Grade Pay Rs. 6,600/- against the Plan posts continued vide Ministry's
Order F. No. 6/612007-IPR-I dated 04.04.2012 with effect from the date he assumes charge.
Consequent thereto, Shri Bharat N. S. is transferred to Patent Office, New Delhi with immediate
effect. He shall join as Assistant Controller of Patents and Designs at the new place of posting.
He may avail joining time as per rules, if so desires. His transfer is in public interest.

8hri Bharat N. S. can exercise option of pay fixation
Memorandum No. 13/2/97-Estt. (pay.!) dated 12.12.1997.

in terms of DOPT's Office

It
1'1./1:a,~ l-4Il '-

(Chaitanya P d)
Controller General of Patents,

Designs & Trade Marks

To
1. Shri Bharat N. S., Examiner of Patents and Designs, Patent Office, Mumbai
2. The Head of Office, Patent Office, Mumbai, Kolkata, New Delhi, .Ch~nnai
3. Smt. Chandni Raina, Director, DIPP, Ministry of Commerce & Industry, New Delhi with

reference to Ministry letter No. 2/14/2012-IPR-I dated 10.12.2012 - For information.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Personal file
6. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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